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Petition(s) for Special Leave to Appeal (Civil) No(s).11025/2012

M S MANGAT SI NGH COAL DEPOT Petitioner(s)
VERSUS
STATE OF U. P. & ANR Respondent ( s)

(Wth prayer for interimrelief and office report )
Date: 05/10/2012 This Petition was called on for hearing today.

For Petitioner(s) M. Sunil Kumar Jain, Adv.
Ms. Madhur Jai n, Adv.

For Respondent (s) M. Ait Sharnm, Adv.
M. Vinay Garg, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Learned counsel for the respondent Nos. 1 and 2 who was granted | ast
opportunity for filing Counter Affidavit subnmits that Counter Affidavit is
ready and every attenpt will be nade to file the Counter Affidavit, at the
earliest.

List the matter on 18.10. 2012
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